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Allocations for Housing Schemes

1610. Shri E. Madhusudan Rao: Will
the Minister of Works, Housing and
Supply be pleased to state the total
amount given to each State for the
Middle Income and Low Income Group
Housing Schemes during the period
1961-627

The Minister of Works, Housing and
Supply (Shri Mehr Chand Khanna):
A Statement is laid on the Table of
the House, [See Appendix II, annexure
No. 83A].

Subsidised Industrial Housing Scheme
in Andhra Pradesh

1611. Shri E. Madhusudan Rao: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) the total amount allocated to
the Andhra Pradesh Government
under subsidised Industrial Housing
Scheme during the year 1961-62; and

{b) total amount utilised by each
district of Andhra Pradesh?

The Minister of Works, Honsing and
Supply (Shri Mehr Chand Khanna):
(a) Rs. 16-32 lakhs,

(b) The amounts disbursed by a
State Government are against sanc-
tioned individua] housing projects and
are not distributed districtwise.

Licences for Industries

1612, Shri Ulaka: Will the Minister
of Commerce and Indusiry be pleased
to state:

(a) the industries (both engineering
and non-engineering) to which licen-
ces were granted during the year 1961-
62;

(b) how many licences are propos-
ed to be granted to industries under
the Industries Development and Re-
gulation Act in 1962-63; and

(c) the number of licences, if any,
already granted to industries for the
said period?

The Minister of Industry in the
Ministry of Commerce and Indostry
(Shri Kanungo): (a) and (c). A
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statement showing the number of
licences issued, industry-wise, under
the Industries (Development and Re-
gulation) Aet, 1951, during 1961-62
and 1962-63 (up to 10-5-1962). is laid
on the Table of the House. [See Ap-
pendix II, annexure No. 84].

(b) The tota] number of industrial
licences to be issued during 1962-63
has not been pre-determined, as this
would naturally depend upon various
factors such as the number of applica-
tions, the capacities of the units ap-
plied for and the target capacity re-
maining to be licenceq for each in-
dustry.
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Power-looms

1614 J Shri Rameshwar Tantia:
* 7 Shri P. R. Chakraverti:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the number of power-looms in
the country;

(b) whether new licences are given
for power-looms;

(e) if so, on what considerations;
and

(d) the number of persons penalis-
ed in 1961 for setting up unauthorised
power-looms?

The Minister of International Trade
in the Minisiry of Commerce and In-
dustry (Shri Manobhai Shah): (a)
82805 (25718 cotton and 57087 non-
cotton).

(b) and (c). No, Sir, except for pur-
pose of imparting vocational training

(d) No prosecutions were launched
in 1961.

Unemployment in Uttar Pradesh

1615. Shri S. M. Banerjee: Will the
Minister of Laboift and Employment
be pleased to state:

(a) whether unempolyment figures
in U.P. have increased in 1961,

(b) if so, to what extent;
(¢) the reasons therefor; and
(d) the steps taken by Government?

The Minister of Labour in the Mi-
nistry of Labour and Employment





